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Reservation for  Scheduled Castes in

Defence Establishments
1396. Shri D aljit Singh: W ill the

Minister of Defence be pleased to 
state:

(a) the number o f vacancies reserv­
ed for Scheduled Castes in the various 
D efence Establishments in 1956-57; 
and

(b ) the actual number o f vacancies 
filled in by  the Scheduled Castes in 
each such Establishment during the 
same period?

The Deputy Minister o f  Defence
(Shri Raghuram aiah): (a) and (b )
The inform ation is being collected and 
w ill be laid on the Table o f Lok 
Sabha.
Reservations for  Scheduled Castes

1397. Shri D aljit Singh: W ill the
Minister o f  Home Affairs be pleased to 
state:

(a ) the number of vacancies reserv­
ed for  Scheduled Castes in each o f the 
Departments o f the Ministry o f  Home 
Affairs in 1956-57; and

(b ) the actual number o f vacancies 
filled in by the Scheduled Castes in 
each such Department during the same 
period?

The Minister of State in the M inis­
try o f Home Affairs (Shri D atar): (a )
and (b ) The information is being 
collected and w ill be !aid on the Tabic 
o f the House as early as possible.

Assistants’ Grade Examination
1398. Shri D. C. Shmrma: W ill the

M inister o f  Home Affairs be pleased 
to state:

(a ) w hether it is a fact that a
lim ited departmental Assistants’ Grade

Examination is being conducted by  the 
Union P ublic Service Commission in 
the near future;

(d ) if  so, w hen’
(c ) whether it is also a fact that 

those Assistants w ho have been tem 
porarily appointed as a result o f  N ov­
ember, 1955 examination are not re­
quired to take the ensuing test w hile 
those w ho were appointed in 1954 on 
the basis o f Decem ber 1951, test are 
required to appear; and

(d) if so, the reasons therefor?
The Minister o f State In the Minis­

try o f Home Affairs (Shri D atar): (a )
Yes.

(b ) The announcement is expected 
to be made by the Union Public 
Service Commission shortly.

(c.-) and (d ) Persons appointed on a 
temporary basis on the result o f the 
November, 1955 examination are to 
be absorbed in a proportion of vacan­
cies in the direct recruitment quota 
within the next 3-4 years. They are 
not therefore eligible to appear at the 
limited competitive examination to 
qualify for  confirmation in Grade IV. 
Persons w ho had qualified at the 
Union Public Service Commission A s­
sistants’ Grade examination held in 
1951, are eligible for appointment to 
the Regular Temporary Establish­
ment in the quota prescribed for  them, 
and, as such, it is not com pulsory fo r  
them to appear at the limited depart­
mental examination for obtaining 
positions in the Regular Temporary 
Establishment. They may, however, 
do so m order to better their chances 
and obtain higher positions in the 
R.T.E.

Hales Tax on Books.
t /  Shri Radba Raman:

Shrimati Sucheta Kripalani:
W ill the Minister o f Finance be 

pleased to state:
(a) whether it is a fact that tta* 

National Developm ent Council in their 
m eeting held at N ew  Delhi on the 3rd




